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Hon'blg Mr. V.X. Seth - A.M
Hon'ble Lr. DE'. Varma - J.l.

Hone for the applicant despite revizicm of
list.
Sri A.XK. Chaturvedi,learned counsel for the

respondents-

Recoid shows that on the last occasion on
13th of August 1995 as well nobody had put in
appearance on behalf of the applicant. It is
also noticed that a copy of the counter reply
was served on the learned counsel for the appli-
cant as far bagk as in Februay 1993 and despite
lapse of more than 2 /2 years R+A. has not been
filed. In the circumstances, this O.A. is
di q{iffg/ior default of the applicant.
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